IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 25.03.2026

Court]amount
Fee

1 B Das 20853/2026 [25.03.2026  |CRLA/36/2019 0 | c |
2 |7.7.sAHOO  |20872/2026(25.03.2026 |CRLMP/1611/2025 |10 | c |
|3 |S.K.MISHRA |20888/2026|25.03.2026 |CONTC/6249/2025 |10 | c |
|4 |S.K.MISHRA [20889/2026|25.03.2026 |CONTC/6248/2025 |10 | c |
|5 |S.K.MISHRA [20890/2026|25.03.2026 |CONTC/6233/2025 |10 | c |
|6 |S.K.MISHRA [20891/2026|25.03.2026 |CONTC/6300/2025 |10 | c |
|7 |S.K.MISHRA [20892/2026|25.03.2026 |CONTC/6301/2025 |10 | c |
|8 |S.K.ROUTRAY [20895/2026|25.03.2026 |CRLMC/887/2026 |10 | c |
|9 |P.K.KUNDU  [20898/2026|25.03.2026 |CRLMC/5312/2025 |10 | c |
|10 |M.K.MOHANTY [20901/2026|25.03.2026 |CRLMC/674/2026 |10 | c |
11 |D.NAYAK 20905/2026(25.03.2026  |[RSA/220/2012 7 | v
|12 |S.D.MAHARANA|20909/2026|25.03.2026 WP (C)/19522/2023 |7 | v
13 |S.K.PARIDA [20911/2026|25.03.2026 |WP(C)/23733/2024 |10 | SR
14 |L.N.SAHOO  [20912/2026|25.03.2026 |CRLA/606/2024 0 | o |
|15 |S.K.PARIDA |20914/2026|25.03.2026 |WP(C)/20693/2022 |10 | o |
‘16 B.BEHERA ‘20915/2026‘25.03.2026 WP (C) /1826/2026 ‘7 252225225 ‘
117 |N.ROUT 20916/2026(25.03.2026  |CRLMC/4912/2024 |10 | oo
|18 |J.PRADHAN  [20919/2026|25.03.2026 |TRP(C)/78/2026 |10 | SR
19 |s BISWAL 20921/2026 [25.03.2026  |RPFAM/61/2026 0 | c |
20 |P K MISHRA [20924/2026|25.03.2026 |WP(C)/14439/2024 |10 | c |
21 |B. C. PANDA [20926/2026|25.03.2026 |WP(C)/2893/2025 |10 | lc |
22 |S.K.PARIDA |20929/2026|25.03.2026 |WP(C)/4959/2026 |10 | v |
23 |HK DASH 20930/2026(25.03.2026  |BLAPL/580/2026 |10 | lc |
24 |P. PANDA 20931/2026 25.03.2026 |[WP(C)/6113/2026 |10 | lc |
25 |P K MOHANTY [20938/2026(25.03.2026 |WP(C)/8443/2026 |10 | lc |
26 |s.SAHOO 20941/2026(25.03.2026 WP (C)/23710/2022 |10 | v
27 |P K BEHERA |20942/202625.03.2026 |TRP(C)/33/2025 |10 | ic |
‘28 oy ‘20943/2026‘25.03.2026 WP (C) /8695/2026 ‘10 ‘ ‘c ‘
29 |G.R.PATRA  |20944/2026|25.03.2026 |WP(C)/4928/2026 (10 | SR
130 |R.R.NAYAK  |20946/2026|25.03.2026 |CRA/124/2001 0 | v
31 |P. BEHERA  |20947/2026(25.03.2026 WP (C)/37299/2025 [10 | c |




32 |s. SWAIN 20950/2026(25.03.2026 WP (C)/8525/2026 |10 | lc |
33 M R SAHOO  [20951/2026|25.03.2026 |TRP(C)/74/2026  [10 | lc |
34 |K.K.NATH 20952/2026(25.03.2026  |CRLA/90/2026 7 | v |
135 |R. K. BARIK |20953/2026|25.03.2026 |WP(C)/8645/2026 |10 | lc |
36 |R.K.BARIK  |20954/2026|25.03.2026 |CRLMC/4416/2025 |7 | v |
137 |S. N. GAYA [20955/2026|25.03.2026 |WP(C)/7881/2026 |10 | lc |
138 |K.K.NATH 20956/2026 25.03.2026  [WP(C)/24893/2025 |10 | v |
39 |s. N. GAYA [20960/2026|25.03.2026 |WP(C)/8126/2026 |10 | lc |
|40 |S. N. GAYA |20961/2026|25.03.2026 |WP(C)/8008/2026 |10 | lc |
‘41 e ‘20962/2026‘25.03.2026 WP (C) /8465/2026 ‘10 ‘ ‘c ‘
|42 B DAs 20969/2026 [25.03.2026  |[WP(C)/35569/2021 |10 | c |
|43 |J PRADHAN  [20972/2026(25.03.2026 |WP(C)/4275/2021 |10 | c |
|44 |B.K. MISHRA [20973/2026|25.03.2026 |WP(C)/8309/2026 |10 | c |
‘45 oA DATRA ‘20975/2026‘25.03.2026 WP (C) /8628/2026 ‘10 ’ ’c ‘
|46 |M K RATH 20976/2026 [25.03.2026 |[WP(C)/8185/2026 |10 | c |
|47 |M. BASU 20979/202625.03.2026 [WP(C)/2893/2025 |10 | c |
|48 |G C JENA 20980/2026 25.03.2026 [WP(C)/18483/2023 |10 | c |
|49 |N. MALLICK [20982/2026|25.03.2026 |WP(C)/8715/2026 |10 | c |
50 |C R NAYAK  [20984/2026|25.03.2026 |WP(C)/24895/2024 |10 | c |
51 |G B PARIDA |20987/2026|25.03.2026 |WP(C)/2279/2026 |10 | c |
|52 |R.C.DAS 20988/2026(25.03.2026 WP (C)/7268/2025 |7 | u |
153 |s DASH 20990/202625.03.2026 WP (C)/2483/2026 |10 | lc |
|54 |S.P.SAMANTA [20991/2026|25.03.2026 |WP(C)/2503/2026 |10 | u |
|55 |L.D.SAHOO  [20992/2026|25.03.2026 |WP(C)/25049/2025 [10 | oo
|56 |U.K.PANDA  |20994/2026|25.03.2026 |BLAPL/1443/2026 |10 | v
‘57 eaniay AR 20996/2026‘25.03.2026 WP (C) /6217/2026 ‘10 ‘ ‘c ‘
|58 |H K DASH 21002/2026(25.03.2026 WP (C)/8144/2026 |10 | c |
59 |RK MALLICK [21003/2026|25.03.2026 |BLAPL/1388/2026 |10 | c |
|60 |B DAS 21005/202625.03.2026 WP (C)/8495/2026 |10 | lc |
61 |B DAS 21006/2026 25.03.2026 [WP(C)/8497/2026 |10 | lc |
|62 |B DAS 21007/2026 25.03.2026 |[WP(C)/8501/2026 |10 | lc |
|63 |B DAS 21008/2026 25.03.2026 |[WP(C)/8543/2026 |10 | lc |
|64 |B DAS 21009/2026 25.03.2026 |[WP(C)/8518/2026 |10 | lc |
|65 |B DAS 21010/2026 25.03.2026 |[WP(C)/8545/2026 |10 | lc |
|66 |B DAS 21011/202625.03.2026 |[WP(C)/8550/2026 |10 | lc |
|67 |B DAS 21014/2026 25.03.2026 |[WP(C)/8550/2026 |10 | lc |
|68 |B DAS 21015/2026 25.03.2026 |[WP(C)/8562/2026 |10 | lc |
69 |B DAS 21016/2026 25.03.2026 |[WP(C)/8560/2026 |10 | lc |
|70 |B DAS 21017/2026(25.03.2026 WP (C)/8514/2026 |10 | ic |
71 B DAS 21018/2026(25.03.2026 WP (C)/8489/2026 |10 | ic |
72 |B DS 21019/2026 25.03.2026 |WP(C)/8488/2026 |10 | c |




73 |A. DAS 21022/202625.03.2026 |[WP(C)/6500/2026 |10 | lc |
|74 |S MOHARANA [21024/2026|25.03.2026 |RSA/247/2023 0 | c |
175 |K. SAHOO 21025/2026(25.03.2026 WP (C)/571/2025 |10 | lc |
|76 |P.K.PANI 21033/2026(25.03.2026 WP (C)/2542/2026 |10 | lc |
|77 |CR SATAPATHY [21037/2026(25.03.2026 |ABLAPL/1637/2026 |10 | c |
|78 |M SETHI 21040/2026 25.03.2026 |ABLAPL/1645/2026 |10 | c |
|79 |G.C.BARIK  [21041/2026|25.03.2026 |CONTC/751/2026 |10 | lc |
‘80 e bas ‘21043/2026‘25.03.2026 BIAPL/1434/2026 ‘10 ‘ ‘c ‘
|81 |RK MALLICK |21046/2026|25.03.2026 |BLAPL/363/2026 |10 | c |
|82 |HK MALLICK [21047/2026|25.03.2026 |BLAPL/341/2026 |10 | c |
|83 |P.K.DASH 21054/2026 [25.03.2026  |CRLMC/1917/2014 |7 | CHEN
|84 |P.R.BEHERA |21055/2026(25.03.2026 |WP(C)/4617/2011 |10 | o
|85 |P.K.BEHERA |21056/2026|25.03.2026 |ABLAPL/3748/2016 |10 | oo
|86 |A.BEHERA 21058/2026 25.03.2026 |[WP(C)/35850/2021 |10 | oo
|87 |A.K.MOHANTY [21060/2026|25.03.2026 |CONTC/440/2026 |10 | c |
|88 M DAS 21062/202625.03.2026 |[BLAPL/1400/2026 |10 | c |
189 |GR PATRA 21063/202625.03.2026 |[BLAPL/1401/2026 |10 | c |
|90 |K.C.PANDA  [21064/2026|25.03.2026 |WP(C)/8158/2026 |10 | oo
91 [M Das 21065/2026 25.03.2026 |[BLAPL/1500/2026 |10 | c |
|92 |SHREE SUKLA [21067/2026|25.03.2026 |WP(C)/57/2021 0 | oo
193 M PAGAL 21068/202625.03.2026 |0JC/985/1986 0 | v
194 |S.N.SHARMA [21069/2026|25.03.2026 |CONTC/5770/2025 |10 | v
|95 |B.BEHERA 21070/2026 25.03.2026 |CRLREV/14/2026 |10 | SR
|96 |M.R.RAUTRAY [21071/2026|25.03.2026 |CRLMC/3119/2025 |10 | SR
97 |L.D.SAHOO  [21072/2026|25.03.2026 |WA/1683/2022 0 | o |
198 |p.C.DAS 21074/202625.03.2026  |[WP(C)/37510/2025 |10 | SR
199 |T.saHOO 21076/202625.03.2026  |[WP(C)/1521/2020 |10 | SR
1100 B.K.DALAI  |21079/2026(25.03.2026 |BLAPL/1424/2026 |7 | o |
101 [B.K.DALAI  |21081/2026|25.03.2026 |ABLAPL/1631/2026 |10 | o |
1102 |R.SAMAL 21083/202625.03.2026  |[WP(C)/38020/2020 |10 | o |
1103 [B.K.DAS 21084/202625.03.2026 [WP(C)/5264/2026 |10 | o
1104 M.R.RAUTRAY [21085/202625.03.2026 |ABLAPL/10399/2025 10 | v
1105 |C R NAYAK  |21086/2026|25.03.2026 |WP(C)/4242/2024 |10 | lc |
1106 |P.K.MOHANTY [21087/2026|25.03.2026 | ABLAPL/1390/2019 [10 | |
1107 |[R. K. BISOI [21089/2026|25.03.2026 |WA/1946/2025 0 | lc |
1108 |[P K PRADHAN [21090/2026|25.03.2026 |RSA/170/2019 0 | lc |
1109 A.T.NAYAK  [21091/2026|25.03.2026 |CRLMC/928/2026 |10 | v |
110 [N C SINHA  [21092/2026|25.03.2026 |RSA/184/2018 0 | lc |
111 N.K.SEN 21094/2026 25.03.2026 |[WP(C)/10636/2024 |10 | |
112 |D SAMAL 21095/2026 25.03.2026 |[RVWPET/47/2026 |10 | c |
113 |J. SAHOO 21096/2026(25.03.2026  |WA/851/2025 0 | lc |
114 |S K BISWAL [21097/2026|25.03.2026 |WP(C)/2132/2026 |10 | lc |
115 |A.K..PANDA [21098/2026|25.03.2026 |CONTC/818/2026 |10 | v |




1116 B K MOHARANA [21099/2026(25.03.2026 WP (C)/7114/2026 |10 | lc |
117 [N C SINHA  [21100/2026|25.03.2026 |CMP/1165/2023 0 | lc |
1118 [N.K.ROUT 21101/2026(25.03.2026  |[FA0/293/2021 0 | |
1119 |R.K.MAHABHOI [21102/2026|25.03.2026 WP (C)/8817/2026 |10 | v |
1120 |R.K.MAHABHOI [21103/2026(25.03.2026 WP (C)/8819/2026 |10 | v |
121 |A.SUNDARAY [21109/2026|25.03.2026 |CRLMC/2160/2024 |10 | c |
122 |AK MOHANTY [21112/2026(25.03.2026 |ABLAPL/1667/2026 |10 | lc |
1123 |S MOHAPATRA [21113/2026(25.03.2026 |ABLAPL/1666/2026 |10 | lc |
124 ;igggi KUMAR 191114/202625.03.2026  |ABLAPL/13741/2025 |10 c
1125 |[RK BARIK 21115/2026 25.03.2026 |ABLAPL/14691/2025(10 | c |

Xerox fee
126 |L.D.PANDA  |21116/2026|25.03.2026 |WPC (OAC)/861/2018 |10 Rs8.00/-, [U

Ready fee

=3+8

RAMESH
127 |CHANDRA 21117/2026|25.03.2026 | BLAPL/1407/2026 |10 C
MAHARANA

128 [PR SINGH 21118/2026 [25.03.2026 |[BLAPL/1409/2026 |10 | c |
129 R SETHI 21119/2026 [25.03.2026  [BLAPL/1410/2026 |10 | c |
1130 |[TK MOHANTY |21120/2026(25.03.2026 |BLAPL/218/2025 |10 | c |
1131 |[R SETHI 21122/202625.03.2026 |[BLAPL/13752/2025 |10 | c |
1132 R SETHI 21123/2026(25.03.2026  |BLAPL/13538/2025 |10 | c |
|133 |MANGU NANDY [21131/2026|25.03.2026 |CRLMA/192/2025 |10 | c |
|134 |PK MOHANTY [21132/2026|25.03.2026 |ABLAPL/1116/2026 |10 | c |
1135 B.K.MISHRA |21133/2026|25.03.2026 |CRLMC/598/2026 |10 | lc |
1136 M DAS 21134/2026(25.03.2026  |BLAPL/360/2026 |10 | lc |
1137 |D BISWAL 21135/202625.03.2026  |[WP(C)/15736/2024 |7 | u |
1138 |ADYASHA PATI |21136/2026|25.03.2026 WP (C)/7388/2026 |7 | u |
1139 |J KAMILA 21137/202625.03.2026 |[BLAPL/1413/2026 |10 | c |
1140 B DAS 21138/2026(25.03.2026  [WP(C)/7513/2026 |10 | v
141 |[P N NAYAK  [21139/2026|25.03.2026 |TRP(C)/56/2026 |10 | oo
‘142 oA 21140/2026‘25.03.2026 WP (C) /39530/2021 ‘10 ‘ ‘U ‘
1143 [P N NAYAK  [21141/2026|25.03.2026 |WP(C)/37309/2025 [10 | |
144 |P N NAYAK  [21142/2026|25.03.2026 |WP(C)/37316/2025 |10 | v |
1145 |P N NAYAK  [21143/2026|25.03.2026 |WP(C)/24346/2025 |10 | v |
146 [P N NAYAK  [21144/2026|25.03.2026 |CRLMP/1631/2025 |10 | v |
1147 |J P KAR 21145/2026(25.03.2026  [WP(C)/7357/2026 |10 | oo
148 M R BARIK  [21146/2026|25.03.2026 |WP(C)/7133/2026 |10 | v |
1149 KK RATH 21147/202625.03.2026 WP (C)/34808/2025 |7 | oo
1150 D D NAIK 21148/202625.03.2026 |WP(C)/28818/2025 |10 | v |
151 |[B M DUTTA  [21149/2026|25.03.2026 |TRP(C)/221/2016 |10 | v |
152 |B BEHERA 21150/2026 25.03.2026  |[WP(C)/27935/2023 |10 | v |
1153 KK RATH 21151/2026 25.03.2026 |[WP(C)/8867/2026 |10 | v |




1154 |SUBAS SAMAL [21152/2026(25.03.2026 |WP(C)/4140/2026 |10 | v |
1155 D K NAIK 21153/202625.03.2026  |CMP/69/2026 0 | v |
156 ooont FUMAR 191154/2026(25.03.2026  |ABLAPL/1755/2026 |10 U
1157 |J DEHURY 21155/2026 25.03.2026 |[WP(C)/813/2026 |10 | |
158 DooRt FUMAR 19115672026 (25.03.2026  |wp(C)/7848/2026 |10 U
1159 [P K ROUTRAY [21157/202625.03.2026 |WP(C)/4569/2023 |10 | u |
160 B M DUTTA  [21158/2026|25.03.2026 |TRP(C)/221/2016 |10 | |
1161 |SS BISWAL  |21159/2026|25.03.2026 |CRLREV/370/2023 [10 | v |
1162 B M DUTTA  |21160/2026|25.03.2026 |TRP(C)/221/2016 |10 | v |
1163 |S DEVI 21161/202625.03.2026 |[WP(C)/15832/2025 |10 | o |
164 |AK JATI 21162/2026 [25.03.2026  |[RSA/308/2025 0 | o |
165 |[P K MOHANTY [21163/2026|25.03.2026 |WPC(OAC)/58/2016 |10 | SR
1166 |[PR SWAIN 21164/202625.03.2026 |SA/96/2001 0 | SR
1167 |C SAMAL 21165/202625.03.2026  |[WP(C)/9225/2026 |10 | c |
1168 |HK KHANDAL |21166/2026|25.03.2026 |CRLREV/736/2025 |10 | o |
1169 |[SS PRADHAN [21167/2026(25.03.2026 |WP(C)/1208/2014 |10 | o
170 B M DUTTA  [21168/2026|25.03.2026 |TRP(C)/221/2016 |10 | oo
171 |SS PRADHAN [21169/2026|25.03.2026 |WP(C)/1818/2026 |10 | oo
1172 |J P KAR 21170/202625.03.2026 |CRLMC/974/2026 |10 | oo
1173 |J P KAR 21171/202625.03.2026 [WP(C)/9051/2026 |10 | oo
1174 |D HAZRA 21172/202625.03.2026 |[WP(C)/20529/2022 |10 | oo
1175 N R BEHERA |21173/2026(25.03.2026 WP (C)/15996/2019 [10 | oo
1176 |SK BISWAL  |21174/2026|25.03.2026 |WP(C)/8199/2026 |10 | lc |
| | | Total 11727

N I C (Software Team)




